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DET()NE THE HOII'DI.I TIAIIOTIAT GREEII TRIBUIIIL PRIIICIPAI- BEITCH.
NEW DELHI

Original Application No. 616 of ZIZ}

In Re: News ltem Appearing in The Times of India dated Lz.La.zazs
entitled "Agriculture Runoff causing groundwater pollution in
Punjab, making Drinking water unsafe Revears study',.

Additlonal Status/Action taken Report on behatf of the State of
Punjab in compliance to order dated L7.05.2A24 through Joint Secretary to
Government of Punjab, Department of Science Technology and Environment.

Respectfully Showeth

1) That briefly submitted, the Hontte National Green Tribunal has taken

suo moto cognizance of a news item appearing in The ljmes of India
dated L2.t0.2023 tltled 'Agriculture Runoff Causing Groundwater
Pollution in Punjab, making Drinking Water Unsafe Reveals Study,,.

The news item was treated as Original Application no. 676 of ZOZ3

and notices were issued to the respondents. The State of punjab in
compliance with the directions of the Hontle Tribunal has filed a
status repoft.

2) That after consideration of the report filed by the State of punjab, the
Hon'ble Tribunal was preased to pass an order dated L7.s.zoz4,
wherein, some corrective measures were observed to be taken by the
Stat€.

3) That in compliance to order dated L7.A5.2024, a status/action taken
report dated L3.09.2024 on behalf of the State of punjab has been

filed before the Hon'ble Tribunal through Joint secretary to
Government of punjab, Department of science Technology and
Environment, wherein the response of the State of punjab has been

mentioned in pursuance to the queries raised by the Hon'ble Tribunal
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vide order dated L7.05.2024. The facts relating to 18 contaminated

sites falling under the puruiew and jurisdiction of the Department of

li/rlu eunnlu qnC &nitrlian wara nmntianaC in tha atatue raaarl

dated 13,09.2024. However, the facts relating to remaining 16 sites

falting under the puruiew and jurisdiction of the Department of Local

Government are being incorporated in the present status repoft and

the facts may kindly be read in the following paragraphs.

That it is peftinent to mention here that 34 locations were found

contaminated after the analysis of samples collected from 331

locations. Out of 34 contaminated locations, 18 locations fall under the
purview and jurisdiction of the Department of water supply and

sanitation, whereas 16 locations fall under the puruiew and jurisdiction

of the Department of Local Government for which Engineer-in-chief,

Punjab water supply and sewerage Board punjab, Department of
Local Government was requested by the Fxecutive Engineer, water

Quality of the Depaftment of water suppry and sanitation,

Government of Punjab, vide Letter no. 940 dated 03.06.2024 to

ensure the compliance of directions issued by the Honble National

Green Tribunal vide order dated L7.S.ZOZ4.

That a report from the Department of Locar Government through

Punjab water supply and sewerage Board punjabwas received on

20.09.2024 wherein it is mentioned that taking immediate remedial

measures, the 16 locations (11 locations private water source, 1

already abandoned department water source and 4 house tap

connections being fed through departmental water source) falling

under the puwiew of the Departrnent of Local Governmefi were

sealed.

That to provide potable drinking water at these 16 sealed tocations

through other nearest municipa! water source, water samples from

that nearest municipal water source were collected and anall,zed for
24 parameters based upon physiochemical parameters and heavy

metals through NABL accredited labs of DWSS. A report in this regard

s)

J*,

6)
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is encrosed as Annexure G. out of these 16, resurts of 10 have been
found to be within permissible limits and resurts of 6 water sources of
respective towng Bhikhiwind, Jagraon, Nihat $ngn wata, Rahon,
KothaGuru and Bhadaur, have been found to be more than
permissible limits in Arsenig Uranium, Nitrate and Sulphate
parameters. A report in this regard is encrosed as Annexure H.

out of these 6 towns, at 2 towns Jagraon and Nihar singh
wala, sampres have passed in various parameters except uranium but
no individuar and community based prant for uranium is required in
these towns as per the record of discussions of the meeting herd on
16.05.2023 on the guiderines for standard operating procedures
(sop) for 'safe disposar of uranium roaded exhausted media. In this
meeting, the Bhabha Atomic Research centre (BARC) team informed
that the current rimit of 30 ppb for uranium in water is rather
ambitious and they advised the state team to set up community based
uranium remediation prants where more than 60 ppb uranium has
been detected in the ground water sampres. A copy of the minutes of
the meeting herd on 16.05.2023 under the chairmanship of Additionar
secretary and Mission Director, Nationat Jar Jeevan Mission (NJJM),
DDWS, Government of India as issued by Ministry of Jar shakti vide its
fire no. *-LL'L21,12,22-JJM-III-DDWS dated 22.a5.2023 is encrosed
as Annexure I.But this action doesn't absorve the Department of its
overarching responsibirity to ensure the pubric has access to potabre
drinking water, therefore to ensure permanent mitigation of these 6
towns, the ground water supply is being shifted to surface water
supply under the AMRUT 2.0 scheme for which the funds to the tuneof Rs. 155.43 crore are arready fied-up. DpR of Kotha Guru has
already been approved from sLTc and for remaining towns, proJects
are under DpR stage. simurtaneousry, for temporary mitigation,
department is initiating the supply through water tankers and best
solution to provide potabre drinking water through Ro prants or rinking
with other potabre sources is being assessed. Arso, regurar monitoring
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of drinking water ftom various sources (tubewers, wTps, Distribution
Points ek.) is being carried out by the Department of Locar
Gouernmant-

That, the report dated zg.g.zoz+ of the Department of Hearth and
Family werfare, punjab, stated that Hearth check up camps in 15 outof t6 sites have been organized and the report suggested/reveared
that none of the popuration checked has reported any symptoms
rerated to the contamination of ground water. The report of the'DeBaffinent of Health and Farnily W€lfar€, punj.ab has beenincorporated in the status/action taken repoft dated 13.9.2024 filedbefore this Honue Tribunar. The copy of retter dated 29.g.2024 is

enclosed as Annexure-J.

That in repry to the direction of the Hon,bre Tribunar to ensure thatcontainment does not bio magniff in food chain incruding mirk and
vegetabres / crops, it is submitted that the Department of Agricutture
and Fanners werfare {nas taken on.board .the p^unjab srot€chnorogy
Incubator (,BTI), sAS Nagar to conduct a study in this regard and thestudy report wiil be submitted to the Hon,bre Tribunat in due course oftime.

That the additionar status report on beharf of the state of punjab ishereby submitted in continuation to the earrier status repoft dated
13'09'2024 in comptiance to the order dated t7.05.2a24 forthe kind
consideration of the *,snbre Nationar Green Tribunar.

Submitted by

B)

e)

Date: )9 ,O\,Lavt-l
Place: Chandigarh

(Harjeet Singh Sandhu)
Joint Secretary to Government of punjab

Department of science, iilil;y & Environment
(On behatf of State of punjab)
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Subject-

PUIIJAE YYAIEN $I/FPLY fi $EYI/ENAOE EOAND
f L(, I NIJ. l.Ir, i,tr(, I (rR[ Zf rA, (,nANglgAF(H

Joint Secretary,
Department of Science, Technology and Envlronment,
Punjab

No. PWSSB t2o24t $n1 oarca $ololle*w
o.A. No. 676 of 202? - News ltem tiiled "Agriculture Runoff causing
groundwater potluflon ln punjab Making Drtnklng water unsafe
Reveals study" appearing in fhe Times bf lnaia iated 12.10.2023
(Fixed for 24.09.2024).

ln ,context to above montioned subject, lt, is submitted lhat earlier the
Department of Water Supply & Sanltation shared a list of 46 sampllng sltes along with
their latitude / longitudes vide DO letter SS/PSWSS/2024/10&1 dated 07.05.2024 tailing
under the jurisdiction of Department of Local Government. The samples of drinking
water sour.oe at hese 46 locations were got oollected and got analyzed in NABL
accreditecl laboratories of DWSS. These tests were conducted for 24 parameters based
upon physiochemical parameters and heavy metals parameters prescribed for the
purpose of drinking wattei as per lS 10500:2012 (Rev 2). Out of these 46 locations, 30
locations were found to be withln permissible llmlts and water sample resulte of
remaining 16 locations wsre found to be beyond permisslble limlts in various
parameters. Taking immediate remedjal measures, the 16 locatiors (11 locations
private water souree, 1 already abandoned deparlment water source and 4 house tap
oonnections belng fed through deparlmental water source) falling qnder the purvlew of
the Department of Loeal Govemment werg sealed.

To provlde potrable drlnking water at these 16 sealed locations through
other neareot'municipal water source, wat€r samples ft,om that nearEst munioipal water
source were collected and analytsd for 24 parameters based upon physiochemical
parameters and heavy melals through MBL accredlted labs of DW$S. A report in this
regard ls enclosed as Annexure A1' Out of these 16, results of 10 have been found to
be within permissible limih and results of 6 water squrces of respective towns
Bhikhlwlnd, Jagraon, Nlhal Singh Wala, Rahon, KothaGurU and Bhadaur, have been
found to be more than permleslhls llmlts in Arsenic, Uranlum, Nltrate and Sulphate
parameters. A repoilin tlris rogard ie enclosed as Atnsmtfe A?,

out oJ these 6 towns, at 2 towns Jagraon and Nihal singh wara, sampres
have passed in various parameters except uranlum but no lndividual and comrnunity
based plant for uranium ls rEquired in theee towns as per the reoord of dlscusslons of
the rneetlng held on ffi,A5.2929 orl tho guttlellnes for Standard Operating prooedures

(SOP) for safe dlsposal of uranlum loaded axhausted media. ln this meeting, the
Bhabha Atomic Rssearcli Centre (BARC) team informed that the ounent limlt of 30 ppb

L,
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F. e -'

for Uranium in water is rather ambitious and they advised the state team to set up

mmmllnilu hnnOd Utanirrnr ranrarliell^^ -t^^l^ *Lrra ,*rara lhan A0 nah ljranium hae

been detected in the ground water samples. A copy of the minutes of the meeting held

on 16.05.2023 under the chairmanship of Addltional Secretary and Mission Director,

NationalJalJeevan Mission (NJJM), DDWS, Government of lndia as issued by Ministry

of Jal Shakti vide its file no. W-1101219t2022-JJM-tll-DDWS dated 22.05.2023 is

enclosed as Annexure A3.

But this action doesn't absolve the Department of its overarching

responsibility to ensure the public has access to potable drinking water, therefore to

ensure permanent mitigation of these 6 towns, the ground water supply is being shifted

to surface water supply under the AMRUT 2.0 scheme for which the funds to the tune of

Rs. 155.43 Crore are already tied-up. DPR of Kotha Guru has already been approved

from SLTC and for remaining towns, projects are under DPR stage. Simultaneously, for

temporary mitigation, depaftment is initlating the supply through water tankers and best

solution to provide potable drinking water through RO plants or linking with other

potable sources is being assessed. Also, regular monitoring of drinking water from

various sources (tubewells, WTPs, Distribution Points etc.) is being carried out by the

Department of Local Government.

This is for your kind information further

DA/As Above

Punjab Ws & Sew. 

ffrd
Endst No.: PWSSB/2024I Dated:

Copy of above is forwarded to Member Secretary, Punjab Pollution
Control Board for information and further necessary action please.

g4-
Chief Executlve Officer
Punjab Ws & Sew. Board

+

I
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lo Annexure EH I

w "Ltotz/ I I 2022- ilM -t I I -D DWS

dauarnnant af lndia
Mlnistry of Jal $haktl

Departruent of DrinkiqgWater and'sanltatlo4
National Jal Jeevan Mission

CGO Cgmplex, Lodhi Road,

New Delhi-l10 003
Date:22.05.2023

To

if Principal Secretary,
Department of Water'supply and Sanitation l

:6 over:nment of,,Pu njab

Head,RadiationPIotection5ection(NuclearFuels)
Health Physics Division, BARC

iifl Shri Soumen $lnha l

5cientificofficer/G,AtomicEner'gyRegulatory'Board,
Department of Atomic Energy : 

:
t,

Subject: Record of Discussion of meetlng held on 16.05.2023-reg

A rneeting to discuss the SOp tor safe dlsposal of Uranium loaded exhausted medlalwas
held on 16th May. 2023 at x1,00 AM in Mlnlster's conference Roo6, 4th floor, Deendayal
UpadhyayaAntV.odaYaBhavan,Newbelhi.:
2, ' lh thls: reggrd, I am to convey the record of discussion of the meeting for information
andnecessaryaction. ,: ,

Encl: As above

(SunilKumar)

Under Secretary to the Govt. of lndia

E m a i I : ilgi!.liUmar]0 @l-ry_s.in

Copy to:
i.) PPS to Secretary, DDWS

ii.) PPS to AS & MD, NJJM

iii.) All DS/Director, NJJM

iv.) Deputy Advisor (AM) & (SP), NJJM

L

Yours faithfully,
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Record of discussions of Meeting held on 16.05.2023 on guidelines for Standard Operating
F--,------r---.=* t::-l +-, +-+c dtFl*e*nl vf \rr.strtLlrrt lrr(lugfl [f,lnoUJ(CO fTlGglA

A meeting to discuss the SoP for safe disposal of Uranium loaded exhausted media was
held on L6th May 2023 at 11,00 AM in Minister's Conference Room, 4th floor, Deendayal
Upadhyaya Antyodaya Bhavan, New Delhi. The meeting was chaired by Additional Secretary
and Mission Director, NJJM, DDWS, Government of lndia. List of participants is enclosed at
Annex - l.

2' The AS &MD, NJJM, DDWS, Government of lndia welcorned the representatives fronr
BARC, DAE, and Government of Punjab. The AS&MD, NJJM, DDWS, Govt. of lndia informed
that:

F A meeting was held on the 17th February 2023 in which BARC representatives were
requested to finalise the Stadard Operating Procedures (SOP) for appropriate treatment
and disposal of Uranium laden media.

F The BARC and DAE representatives elaborated upon the SOps prepared by them and
briefed those present regarding various requirements including the licencing, training,
safety protocols and other requirements that have to be mandatorily fulfilled for
ensuring the objective.

F lhe BARC and DAE representatives informed that the State needs to procure single
licence valid for a term of three years from DAE. All the projects/facilities where
Uranium remediation may take place must be listed'in the application. Based upon the
qltantity of Ur"an.ium estimated in the waste media, "Cernentati.on" or ,,plasma 

based
lncineration" of spent resin shall be decided.

F The BARC team also informed that the current limit of 30 ppb for Uranium in water is
rather ambitious and they advised the State team to set up Community based Uranium
remediation plants where more than 60 ppb Uranium has been detected in the ground
water samples.

F lt was also decided that other stakeholders such as Central pollution Control Board as
well as the MoEFCC will also be consulted in the matter to firm up the plan before
implementation.

3' The AS &MD, NJJM, DDWS assured the State team that all support under JJM will be made
available for addressing Uranium contamination issues in ground water sources, lt was also
decided to convene another meeting with officials of CPCB and MoEFCC for finalization of

tl

the same. The details of meeting will be communicated
* {''!*

,\
U

^/,'*

separately.
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us! pf Perflcrp?nts

Government of lndla

L. Shri Vikas Sheel, Additional Secretary & Mission Director, NJJM, DDWS, Ministry of Jal

Shaktl

2. Shri Pradeep Singh, Director, NJJM, DDWS

3. ShriY. K. Singh, Director, NJJM, DDWS

4, ShriAjay Kumar, Director Water Quality, NJJM, DDWS

5. ShriArunkurnar Kembhavi, DS, NJJM, DDWS

5. ShriA, Muralidharan, Dy. AdvisoL NJJM, DDWS

7. Shri Sumit Priyadarshi, Dy. Advlsor, NJJM, DDWS

8. Shri Neeraj Shanna, Sr,Infrastructure Sp-ecialist, NJJM,.DDWS

Bhabha Atomic Research Centre

1. Dr. S.K,Jha, Head Radiation protection section, Health, Safety & Environment group

2. Shri K,C.Pancholi, Scientific Officer/ G, Nuclear recycle group

3. Dr. Soumitra Kaq Scientific Officer/ G, Chemlcal Engineering Group

Department of Atornic Energy.

1. Shri. Soumen Sinha, Scientific officer/ G, Atomic Energy Regulatory Board, Department

of Atomic Energy.

Government of Punfab

1. Shri Rajesh Kumar Khosla, Chief Engineer, DWSS, Government of Punjab,

2. Shri lshan Kaushal, Executive Engineer, Water Quality, DWSS, Soye.rn.menl pf .Pu.njab.

3. Shri Paramveer Singh, SDE, Water Quality, DWSS, Government of Punjab

rtf :i

il
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/l nngKure- J

reported any syrriptoms related to ground water

contamination.
S, Dlstriots oarried hootth ar.ruare,oss activities regarding dnnking safe and portable v"ater'

housevisitswerealsotnacleandvrherctequiredwatersarnplingwasalsooone.'.

02.,IlreCompilr:dHealtlrCampsReportisannexedat.Annexure.A'&lettersissue'J
to Civil Surgeons for hottling hcalth camps-ls anne:<ed at tAnuerure'B''

03. . this tetter is ieing issued with the approval of competent authority'

Yr"rurs faithfullY,
Sd /-

l'nder Seerctary Health

I{o,IIFW.HLHS0?1i65n $24-l]tl5lt9l4sl2t2024 Dated, chnntligrrh; 29r1', August' 202'{

A eopy .:.,i"'t'to'* lelter is senr to the following:-

1.?rincipulsecretary,DeparlmentofWaterSup.piy&,sanitatiorrinrgicrttrcelo
thcir p'O' Ietter n"'t-"'-iiwssnvqTi'' Da'ed 07'08'2024 thr

,irtfonnotion/necessary action'

'r4#f;i'#r$*;,"n",'r;'x:nl;Hi'ffiH.1?"f 
:x,J:*n':osLr

trncler Secrffikumnn

f,ite No. nslry'Hl,Hfr x',frgnw'tH5 U9l{u lzluu'c
trrr€,rur "-----ffi _lS_

Govornment of Punfab 
---

Department ofl{ealtb' lnd Frmfiy rilclfnre
' 

(Health-S Brrnch)

'rv 
Member secretary'

Fuqiab Pollution Control Boar4 Nabha' Distt" Paiiala'

Dated, Chaniligrrh; 29rb August' 2024

subjectl-NGTr-orlgiratAppllsatiorr.6l6n0zlcomqriaullofordordatedlT.05.2024
of llon'ble NGT. In r"' Newr 

jtu, 
"pp""rlng 

in the Tlmes of Indir dateil

12.10.2023 titledsAgricufUrri nunofi-cauoing ground watsr pollution in

rooiou,fr"il'g otiirt"g w"tu' oo*fe' Rovonls Study (Flxed for

24.W,?:0241"'

Slr,

IamdiregtedtoinviteyourkindattentiongD:oletterno.l9926,Dated
as.0;.zoz4rEceived #ili;irini eootr' rtivrs'H;il;; Punjab Pollution control Board

,-.(ppcB) on the subjec;;i*l';;;ini to inr"fr vfi i.d;;-1ai"i"" to the Hon'ble National

iireen rribu,ral order H;;,0;;9r1,.. #il"ffifi;"cllivsnau^,o's, dated 20'06'24

was issued to tlre civit surgeory lor lr."lfini eiti'';;.;; ;i*ntainment sites (list provided bv

ilffi;lli[r,1%:H,*n#i,13lti"iffi li";{i*e,H.,t'#i*ffi :liiff$fi
areus havr to hold dililLG"k-rp c*,pr; ar"as suno*ding thosc catchment area

monthly basis and J;;lh;;.p"rtiy ,lO.-itif t .tl *uttt As. oer the health camp reports

received so fatr,the infornrarion/report of poi"tt-tAutiO to Departi"nt of Heatth antl Family

Wuti*e, Pu4iab is subrnitted bclow:-

l.Foryear2o23-2a24,atotalof3568healthcheck:upcaffipshavebeenhetdindistricts
having ,ir", *,"tn *n .,*o, with g7,3oi people examin3d During the period January to

June,2024, SZo tal'p* *T t organised wittr ig'gOZ population exarnlned'

?. As per protocol if aty diseasr* u* ,.poi.o in ,irur carchment arca during these health

camps, whonevcr *nt*i bo*u diseas; are reported in any atea, chlorinc pelles are

distributed to the households in 
't" 

utftotua ** naq education is imparted regarding

personal t vgienJ il;tb; and use 
"r 

*[or" **r *o to boil water before consumption

eto. !^ ^-!-r -
3.Asforthehealthc6mpsattlrecorrtaminationsites,totalof2Shealthcampshavebeen
organised in tire io ai*ioo i, ttre *or,tt of July,2024( Amritser, Bamalu' Bathinda'

Faridkot, Fatehgurg Sahib. r*azilkq lur*aft"t' Kapurthala' Ludhiana' Mggq Patiala'

Bupnagur, Sangpr, sA$ Nagar, SBS N;; and Tarn i'aran;. Nearly 24"151population was

examined in tlrose trealth oamps'

4. Nste of the exanrinsd population
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,
Rtporting Format for Health Check-Upr ut Contamlnation Slle

8.
No

D[*rlct
Name

Dlamrof
Block

Namt of
Ylllage
rlfectcd

totot
Fopulalton/
populatlon
eramlrco

Maln
Contaminali

otr

No. ofpcople

found
ItrgETfg ggE

to sald
eontlmlnatlo

D

Actlon taken

(rufsrmd to figlsr
I.tlltallPsa en

medlcatlon/ sent for
further

investigslion)

I Amrltsar Ainala Ainala 21.635t 68 Arsenic Nil

2 Arnritsar Ramdas Romdas 2s3450/ 105 Arsonic Nit

J Amritsar Ramdas Gaccomahal 6735/ 1 10 Atsenis Nit

4 Bamalit TaDa Bhadaur 2;,42?.5fi24 Urrflturrt
no oll0

rsDortod Nil

5 Bathinda Bhacta Kotha Guru 9597 19597 Uranium Nit NIL

6 Faridkot Kotkapura
Shanti Von
Kotkaoura 2952/2t6

Uranium
Sulfato

Fluoridc Nit

7
Fatehgorh

Sahib
PHC

Nandour Chunni Kalan wL/76

lncreased
Flouride
content Nit

I Fazllka
Dabwalo
Kallan

Jhok
Deopulane 32231746 nitrate anions 0

9 Jalandhrr Shahkot Shahkot 14070/340
Nitrat8
Anions Nit

l0 Kapurthala Bholath

KaheFrttirg
Etation

kartarpur
road (ward

No.l0) t2g8lt238
Selenium

heaw metal Nil

II Kapurthala Kapurthala

near Ajit
Motor Garage
( wsrd No22) 9001900 Uranlum Nit

t2 Ludhiane Jagraon

Back eite of
bus shnd
nsar truck

union 1250/60 Gende Nale Nit

wat€r sampling being
dono and site spray

was also done

t3 Ludhiana

UPHC
Model
Town

Sarwan
eervlce

station, petrol
pump, ne8r
bus stand,
oppoelte

Preot Palacs 150/so Nitate anion Nit

awaronosr given
rcgarding watorbornc

and vedorbome
dissases

l4 Ludhisna Paval
rost houso

Doraha 53/31
Setenium

heaw metal Nit
Health awaroness

activities

l5 Ludhison Paval
Ourdwara
Bcpowal 362174

Sclenlum
heaw rnetal Nil

Health awareness
activitles

t6 Moga
Nihal

$ingh Wala
NihalSineh

Wala 10652/ 152A

no
Contaminatio

n found Nil N.A

t7 Patiala Shutrana Sherearh 37A0t49

no
Contaminatio

n found Nit

t8 Patiola
Dudan

'Sadan Dharamhori 1128/65

no
Contaminatio

n found Nit

l9 Patiala Harpalpur Manioli 7t77165

no
Contaminatio

n found Nil

20 Paiels Kalo Maira fruPo 2850/80 FluoridE Nit

2l Rupnasar Bh$atgadl Miani 95/95 Arsenic Nil

22

Rupnagar

Bharetoerfi, Chat Dhora 53215,32 Arsenlc Nil

Whole population
&orn both the villages

covcred in June an
July. I{ealth
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oducation *rr given

and surYoy was dono

236 house vlslted

Annelurc-tA'

AS pcr record
( nirato

Aniong 45.74

Ooindwal
s1/835

Awarenoss by display
about safe and

portable wator and
cocemed diseasos

and waler sampling
boing done. Various

health awarcnoss
activities done

rcgarding like camp
and

semi[ars,Awareness

Bhikhiwlnd

Uronium,
Solenium,

Nitrato

about safo and
portablc wator and
cocsrned diseases

andwatar sarnpling
bcing done. Various

hsslth awaroncss
activitios done

rogardlng like camp

l{
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